FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SYNERGYBYTE INFOTAINMENT PVT.LTD

RELEVANT PARTICULARS

Name of corporate debtor

SYNERGYBYTE
LIMITED

INFOTAINMENT PRIVATE

Date of incorporation of corporate
debtor

24.09.2015

Authority under which corporate debtor
is incorporated / registered

ROC- Haryana

Corporate Identity No. / Limited
Liability Identification No. of corporate
debtor

U72100HR2015PTC056765

Address of the registered office and
principal office (if any) of corporate
debtor

WeWork Platina Tower, MG Road, Shivaji Nagar,
Gurgaon Haryana, India - 122001

Insolvency commencement date in

respect of corporate debtor

16.09.2026

Estimated date of closure of insolvency
resolution process

15.03.2027

Name and registration number of the
insolvency professional acting as
interim resolution professional

Pooja Gupta
IBBI Regn. No. - IBBI/IPA-001/IP-P-02937/2025-
2026/14513

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: House No. 1419, First Floor, Sector
44-B, Chandigarh 160047
Email:ippoojagupta.chd@gmail.com

10.

Address and e-mail to be used for
correspondence  with the interim
resolution professional

Address: D-253, 7th Floor, Phase - 8A, Sector — 75,
Industrial Area, Mohali - 160055, Punjab

Email: cirp.synergybyte@gmail.com

11.

Last date for submission of claims

30.09.2026

12.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

NA

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

NA

14.

(a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

a) https://ibbi.gov.in/home/downloads
b) Not Applicable




Notice is hereby given that the National Company Law Tribunal Chandigarh Bench- I have
ordered the commencement of a corporate insolvency resolution process of SYNERGYBYTE
INFOTAINMENT PRIVATE LIMITED on 16.09.2026

The creditors of SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or 30.09.2026 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Pooja Gupta
IRP in the matter of SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED
IBBI Reg. No. IBBI/IPA-001/IP-P-02937/2025-2026/14513
AFA valid upto 30.06.2027
Address: D-253, 7th Floor, Phase - 8A, Sector — 75,
Industrial Area, Mohali - 160055, Punjab
Email: cirp.synergybyte@gmail.com

Date: 18.09.2026
Place: Chandigarh



FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SYNERGYBYTE INFOTAINMENT PVT.LTD

RELEVANT PARTICULARS

1. | Name of Corporate Debtor Synergybyte Infotainment Private Limited
2. | Date of incorporation of Corporate Debtor |24.09.2015
3. | Authority under which Corporate ROC- Haryana

Debtor is incorporated / registered

TIfif T I ™ O = .

4, | Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor U72100HR2015PTC056765

5. | Address of the registered office and WeWork Platina Tower, MG Road, Shivaji
principal office (if any) of Corporate Debtor | Nagar, Gurgaon Haryana, India - 122001

6. | Insolvency commencement date in
respect of Corporate Debtor 16.09.2026

7. | Estimated date of closure of
insolvency resolution process 15.03.2027

8. |Name and registration number of the  |Pooja Gupta

insolvency professional acting as IBBI Regn. No.
Interim Resolution Professional IBBI/IPA-001/IP-P-02937/2025-2026/14513
9. |Address and e-mail of the Interim Address: House No. 1419, First Floor,
Resolution Professional, as registered  |Sector 44-B, Chandigarh 160047
with the Board Email:ippoojagupta.chd@gmail.com
10.] Address and e-mail to be used for Address: D-253, 7th Floor, Phase 8A,
correspondence with the Interim Sector 75, Industrial Area,
Resolution Professional Mohali - 160055, Punjab

Email: cirp.synergybyte@gmail.com

11.| Last date for submission of claims 30.09.2026

12.| Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained | NA
by the Interim Resolution Professional

13.|Names of Insolvency Professionals identified to

act as Authorised Representative of creditors | NA
in a class (Three names for each class)

14.|(a) Relevant Forms and a) https://ibbi.gov.infhome/downloads
(b) Details of authorized representatives b) Not Applicable
are available at:

Notice is hereby given that the National Company Law Tribunal Chandigarh Bench- | have
ordered the commencement of a corporate insolvency resolution process of
SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED on 16.09.2026

The creditors of SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or 30.09.2026 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Sd/-

Pooja Gupta

IRP in the matter of SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED

IBBI Reg. No. IBBI/IPA-001/IP-P-02937/2025-2026/14513

AFA valid upto 30.06.2027

Address: D-253, 7th Floor, Phase- 8A, Sector 75,

Date: 18.09.2026 Industrial Area, Mohali-160055, Punjab
Place: Chandigarh Email: cirp.synergybyte@gmail.com
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REGISTRAR TO THE ISSUE

COMPANY SECRETARY AND COMPLIANCE OFFICER

e

SMART HORIZON CAPITAL ADVISORS PRIVATE
LIMITED

Mall, oft Westarn Express Highway, Magathana.
Borivali East, Mumbal — 400066, Maharashtra, India, | Mumbai-400 093.
Tel. No.: 022-28706822

E-mail: directori@sheapl.com

Investors Grievance e-mail: investor@sheapl.com
Contact Person: Mr, Parth Shah

Website: www.shcapl.com

SEBI Registration Number; INMOODDT 37183

' BIGSHARE SERVICES PRIVATE LIMITED
| Office Mo, S6- 2. Bth Floor Pinnacle

B/908, Western Edge II, Kanakia Space, Behind Metro | Business Park. Next to Ahura Centre,
| Mahakall Caves, road, Andheri (East),

| Tel. No.: 022 — 6263 8200

| E-mail: ipo@bigshareonline.com

' Investors Grievance e-mail:

| investor@bigshareonling.com

| Website: www.bigshareonline.com

| Contact Person: Mr. Asif Sayyed

| SEBI Registration No.: INRODOD1 385

UNITEC

UMITEC FIBRES LIMITED

UNITEC FIBRES LIMITED

Ms. Disha Vijay Rane,

Company Secretary and Compliance Officer

Bldg Mo 8 Flat No 3, Oshiwara Mahda Complex
Andhen (W), Mumbal-400053, Maharashira, India.
Tel. No.: +91-86570194917

Email: investors@unitectibres.com

Wehsite: https:/unitecfibres.in/

Investars can comtact the Company Secretary and Compliance
Officer or the Registrar to the Issue in case of any pra- Issue
or post- Issup related grievances, grievances including non-
receipl of letlers of aBotmeni, non-credit of allotied equity
shares in the respectve bensliciary account, non-recespt of
refund ordars or non-receipt of funds by electronic mode. elo
For all issue related queries and for redressal of complaints,
investors may also write to the BRLM

AVAILABILITY OF RED HERRING PROSPECTUS AND ABRIDGED PROSPECTUS: Investors are advised to refer to the Red Herring Prospectus and the
Risk Factors contained therain, before applying in the 1ssue. Full copy of the Red Herring Prospectus will be available at the wabsite of SEBI al www.5ebi.
gov.in; the website of Stock Exchange at www.bseindia.com, the website of BRLM at www.shcapl.com and website of Company at hitps:/unitecfibres.in/

AVAILABILITY OF BID-CUM-APPLICATION FORMS: Bid-Cum-Application forms can be obtained from the Company: Unitec Fibres Limited, Book
Running Lead Manager: Smart Horizon Capital Advisors Private Limited, Application Forms can also be abtained from the Stock Exchange and list of
S05Bs available on the website of SEBI at www.sebi.gov.in and website of Stock Exchange at www.bseindia.com.

EEE3 KOTAK MAHINDRA BANK LIMITED
Rogstened Office; ZTBKC, C-2T, G-Block, Bandra Kurla Complex, Bandra [ E ), Mumbal 400051
Branch Office: Plat Ne. 7, Sector = 125 Naida [UP) - 201313
The below borrowens) had svaded ioan from the lender menfionad hensunder which has bagn
assigned fo Kolax Mahindra Bank Lid, Due to defaull, the ksan is dassdied &s MPA. Nabice U's

132} was isswad al the las! known address bul unserved, thus published as allemale service
under Rule 11 Yol Ihe Secuty inferast (Enfoecamanl) Rulas, 2002,

2, (BormowensiLoan Alc Mo Kame of Lendar, Date of Assignment,
Mo Damard Daba & Smoon!

1. IME. Wipen, Mrs Raginl Shakia PCHFL MG [Dec-24), 23.12 2024
A OE00000ES3 04.12.2025, Rs 261466.26

Mortgaged Property Description : Al thal pieca and parcel of proposed resdence situaled at
ploton Khasra NOQ, 3300MM}, Gram Dawd Magar, Ward- Fezulagan], Lucknow LUindar Bounded
Morth: Raasta 16 Feat Wide Saulh: Plot Of Smi. Meenu Dubay East Ofhars Progerty, Wast: Flat
Of Shradhya Shukla, Area Statement ; PlobArea ; 500 Sq. FL, covered ares on Grownd Floor 200
5a. FL Munify: 100 Sq. Ft, Mortgagor Mame: Mr. Vipin

You srecalled upon b pay the above dues with applicable inferest within &3 days of this nodice.
Failing this, tha Bank shall proceed undar the SARFAES] Ack io anlorce the sacured assel. Lindar
Sec. 13 18}, you may redeem the secured zsset within the penmited persad, Undier Sec. 13-{13),
v dre prohibded from ransfarmng the securad assel by sale, Seasze, or ofhenwise withoul Bank's
prar consant

Diata: 15,08, 2026 For Kofak Mahindra Bank Limited
Place: Uttar Pradesh Authorized Officar

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF SYNERGYBYTE INFOTAINMENT PVT.LTD

FORM A
PUBLIC ANNOUNCEMENT

FRIDAY, SEPTEMBER 18, 2026

APPLICATION SUPPORTED BY BLOCKED AMOUNT (ASBA): All investors in this Issue have to compuisorily apply through ASBA. The investors are
required to fill the ASBA form and submit the same to their banks, The SCSB will block the amount in the account as per the authority contained in
ASBA form. On allotment, amount will be unblocked and account will be debited only to the extent reguired to be paid for allotment of shares. Hence,

there will be no need of refund,

For more details on the issue process and how to apply, please refer to the details given in application forms and abridged prospectus and also please
refer to the chapter "lssue Procedure” on page 348 of the Bed Herring Prospectus

BANKER TO THE ISSUE: Kotak Mahindra Bank Limited
syndicate member: Shreni Shares Limited

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the RHE

Date: September 17, 2026
Place: Mumbai, Maharashira

For UNITEC FIBRES LIMITED

Sd/-

Virander Behl

Designation: Managing Director
DIN: 01322448

UNITEC FIBRES LIMITED is proposing, subject to market conditions and other considerations, public Issue of its Equity Shares and has filed the Red
Herring Prospectus with the Registrar of Companies, Mumbai at Maharashitra on September 17, 2026, The Red Herming Prospectus is available on
the website of the Book Running Lead Manager at www.shcapl.com the website of the BSE [.e., www.bseindia.com and website of our Company at

hitps.//unitecfibres.in/

Investors should note that investment in equity shares invalves a high degree of risk. For details, investors should refer to and rely on the Red Herring
Prospectus, including the section ttled “Risk factors™ on page 27 of the Red Herring Prospectus, which has been filed with ROC. The Equity Shares
have not been and will not be registered under the LS. Securities Act (“the Securities Act”) or any state secunties laws in United States and may not
be issued or sold within the United States or to, or for the account or benefit of, “U.5, persons” (as defined in Reguiations under the securities Act),

except pursuant to an exemption from. or in a transaction not subject to, the registration requirements of the Securities Act of 1933,

Ummeed Housing Finance Pvt. Ltd

Registered office at: Undt 2009-14_ 20th Floar, Magnum Global Park,
Golf Coursa Extension Road Sec-58, Gumgram (Haryang)-122011
CIN:UG552 2ZHRZ0DA1GPTCOSTOES,

NOTICE FOR REMOVABLE OF HOUSE HOLD ARTICLE
Maotlce |5 hareby given to the public In genaral and inparticular to the borrowes (5], co-bomover (5]
and guarantor {5) whose details ame glven Inbelow mentioned that the below described Immovable
property mortgaged, charged to the secured creditor the physical possessbon of which have been
taken on 16,09 2026 by the authorsed officer of M5 UMMEED HOUSING FINANCE PVT. LIMITED

Details of the Secured Asset Property Description
1, BEEMA W/ 0 DINDAYAL ALY THAT PART AND PARCEL OF PROPERTY
(BORROWER) MEASURING 69,12 50.YDS, APPROX SITUATED

2. DINDAYAL /0 GANESHI LAL [CO-BORROWER)
BOTH AROVE RESIDING AT- VILLAGE -JAVA
(183) NEAR TEMPLE B CHARKHI DADRI,

AT-UNDER LAl DORA OLD ABAD OF VILLAGE
JAWA TEHSIL & DISTRICT CHARKHE DADRI
HARYANA. VIDE SALE DEED NO.5557

DHST-BHIWANI 127310 DATED 09/01/2018
3. PARVESH SIMGH 5/0 JAI SINGH BOUNDED AS
(GLARANTOR) EAST:  HOUSE OF MAHENDER

RESIMMNG AT- DHOLI [(40) MAHENDRAGARH

HARTANA- 123023

LAN RO, LXMNGIIE2-2 30020640 &
LYEWNO4G623-240031853

LOAMN AGREEMENT DATE: 14-N0OV-22 & 27-DEC-23

LOAN AMOUNT, RS.300,000/ - + R5.125,000/ -

WEST: HOUSE OF SAMER
MNORTH: HOUSE OF RAJERAM
SOUTH: HOUSE OF RAMEAL

Wi haraby informing yous to remodie your balongings, Household articles from the abowe sadd premisas
withim 30 days from the date of receipt of this notice and well before to inform te us in withen
commanication when pou willing to ramave your househald artickss on receipt of such notics in any
moedie within scheduls tima, fadling which Ummeed Howsing Finance shall not be resporsibls for any
boss or damage or stolen whatspewer and same will be disposed of/sodd on “As is whese is",
As s what is”, and “Whatever there i5* basis as per provisions of law to the proposed highest
succassiul bidder, s,

RELEVANT PARTICULARS

1. | Name of Corporate Debtor Synergybyte Infotainment Private Limited

2. | Date of incorporation of Corporate Debtor |24.09.2015

3. | Authority under which Corporate
Debtor is incorporated / registered ROC- Haryana

4. | Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor U72100HR2015PTCO56765

5. | Address of the registered office and

WeWork Platina Tower, MG Road, Shivaji
principal office (if any) of Corporate Debtor

Nagar, Gurgaon Haryana, India - 122001

6. | Insolvency commencement date in

respect of Corporate Debtor 16.09.2026

7. | Estimated date of closure of '
insolvency resolution process 15.03.2027

8. |Name and registration number of the  |Pooja Gupta
insolvency professional acting as IBBI Regn. No.

Interim Resolution Professional IBBI/IPA-001/IP-P-02937/2025-2026/14513

9. |Address and e-mail of the Interim
Resolution Professional, as registered
with the Board

Address: House No. 1419, First Floor,
Sector 44-B, Chandigarh 160047
Email:ippoojagupta.chd@gmail.com

10.|] Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Address: D-253, 7th Floor, Phase 8A,
Sector 75, Industrial Area,

Mohali - 160055, Punjab

Email: cirp.synergybyte@gmail.com

11.| Last date for submission of claims 30.09.2026
12.] Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained | NA

by the Interim Resolution Professional

13.|Names of Insolvency Professionals identified to
act as Authorised Representative of creditors | NA
in a class (Three names for each class)

14.|(a) Relevant Forms and a) https://ibbi.gov.infhome/downloads
(b) Details of authorized representatives b) Not Applicable
are available at:

Notice is hereby given that the National Company Law Tribunal Chandigarh Bench- | have
ordered the commencement of a corporate insolvency resolution process of
SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED on 16.09.2026
The creditors of SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or 30.09.2026 to the interim resolution
professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-
Pooja Gupta
IRP in the matter of SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED
IBBI Reg. No. IBBI/IPA-001/IP-P-02937/2025-2026/14513
AFA valid upto 30.06.2027
Address: D-253, 7th Floor, Phase- 8A, Sector 75,

Date: 18.09.2026 Industrial Area, Mohali-160055, Punjab

Place: Chandigarh Email: cirp.synergybyte@gmail.com

Authanzed Officer

Place: Gurugram, Haryana Cugtomer Help line Mo 1800-2026-127
Date: 18052026 M's Ummeed Housing Finance Pyl Ltd
PUBLIC NOTICE

FOR THE ATTENTION OF THE CREDITORS
AND OTHER STAKEHOLDERS OF

M/S. KRRISH REALTECH PRIVATE LIMITED (UNDER CIRP)

This is Lo inform thal the Hon'ble National Company Law Tribunal {NCLT), Mews Dalhi
Banch-lll, vide order in CF Ko, 1B-T2/MNDC2026 dated 1008.2026 has admitted
theapplication for imitiation of Corporata Ingalvancy Heselution Process {CIBP o
M,/ s. Krrish Realtech Private Limited (“Corporate Debtor™) under the provisions
of Insolvency and Bankruptcy Code, 2016 ("IBC") read with the rules and
regulations made . thereunder and has appointad M5, Waterfall Insolveney
Professionals Private Limited through Mr. Gaurang Shah as the Designated
Dirgchor i@, the undersigned as the Imterim Resolution Professional {“IRP) of the
Corporate Debtor. 4= per Regulation & of Insolwency & Bankruptcy Board of India
(insalvency Resoluton Process for Corporate Persons) Regulations, 2016 (CIRP
Ragulations), the IRP hiad published the puldic snnourcement In reguisile Form A
an 13,08 2026 inthe two newspapers viz Financial Express (English) and Jansatta
{Hindi), NGR Editicn

Thig is U Turther Inform that pursuant 1o Googie's policies, the process amail 1D for
the purpose of IBC anmd Regulations thareunder wiz,
I krrishresitech@amall com ™ of “Hrrish Realtech Private Limited junder CIRP)"
has bagn disablad with affect from Blh Septamber 2028, and the undarsigned has
filed complaint/appeal for restoration of sald emall 10, Teavodd any ingonvenience
1o all staketboldérs the undérsigned has creatod now process dmail i)

ThiS is (o further inforim all creditors, vendoss, stakehalders, and the genaral public
that the process email address under IBC for “Hrrish Realtech Private Limited
(urcer CIRP)Y has teen changed 35 followsa:

+ Previous Process Email 1D rp. krrishrealiech®pmalleom

= Maw Process Emall 1D krrishreailech.rp@gmailcem

All Tuture correspondence, afficial communications and statutary decumaents
must besent exclusively tothe new process Email ID as mentioned ahove

Hindly update your records acoordingly.

For Krrish Realtech Private Limited {Under CIRF)

M/s. Waterfall Insolvency Professlonals Private Limited
Resolution Professional

IBBI Reg. no.: IBBI/IPE-D022/1PA-1/,2022-2023/50018

AFA : AAL1/50016/02/311226/20083 valid up to 31.12.2026
Through Gaurang Chhotalal Shah, Designated Director.

Corrigendum to Invitation for Expression of Interest for

GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED
(Under sub-regulation (1) of requlation 36A of the

Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

CIN: L11011UP1989PLCO11004

Contact No: 011-42524454/011-42524488

SHRI GANG INDUSTRIES AND ALLIED PRODUCTS LIMITED

Regd. Offica: Plot No. B-2/8 & 2/7. UPSIDC Industrial Area, Sandila Phase IV, Hardoi UP
Corporate Office: F-32/3, Ground Floor, Okhla Industrial Area, Phase-1l, New Delhi-110020
Email Id:- sacretariali@shrigangindustries.com; Website - www shrigangindusiries.com,

PRESS ADVERTISEMENT- PROPOSED TRANSFER
Motice is hereby given that M/s Shri Gang Indusiries and Allied Producis Limited

held in physical mode in agcordance with the procedure prescribed under SEBI Circular [[1:
No. SEBI/HO/MIRSD/DOSS/CIR/P/2018/139/2018 dated November 06, 2018.

Further, in compliance with the progedure laid down under abovementionad circular
and as per the request received under the Special Window in terms of SEBI Circular No.

following newspapers:,

| This Corrigendum is being issued in reference to the Form G dated
10.09.2026 Published in the matter of GIGA PIPE SYSTEMS INDIA PRIVATE
LIMITED (CIN: U74999DL2020FTC368645, PAN: AA1CG4822F),
undergoing Corporate Insolvency Resolution Process, published In the

Registered and Corporate Office; YES BANK Houss, OFf Weslem Express
Highway, Saniscruz East, Mumbai — 400055 India, Websife; www.yeshank.in

Ves Bk

Wiraregs  The undersigned being the Authorized Officer of YES BANK Limbted undar tha
Securiizafon& Raconstruchon of Fnancs &ssals and Enforcement of Sacurity Interest Act, 2002 {54 of
2002 and in emancise of the powens confrmed undar Section 312y resd wilh Rule B of the Securly
Inderesl (Erdarcament] Rules 2002, maued a damand nodce daled 33 June 2088 calling upan (1) MIS
Shubham Enterprises (Borrower)|2) Mr, Shubham Gupta (Mortgagor, Guaranior) (3Mr &rvind
Gupla (Guarantor & Propriotoed) o repay the amount mentioned in the 3ad nolice being Rs,
1.01,65,938.39- (Rs. One Crore One Lakh Sixty Five Thousand Mire Hundred Thirty Saven Only]
gs on i2-June-2026 ngether with further intarasi and afhar cherges thanson, wihin 60 days from the
date af recaipl of the said nalica Tha Barmower and Guarandars kaving failed o rmpay the fullamaunl,
noticn is Fenaby givan ta e Sormower, Guaranions and e pubic in general bat the urdersigned has
taken possession af he property described hesedn bedow In exercise of powers confesred on b under
Secsan 1304) of the said Act read with Rule Bolthe said Rutes ontha 17 day ol 09 al the year 2026,

The Borewer ard Guaraniors in particular and the public m gereral is herelny cavkoned not bo ded with
ther =aed property and any dealngs with tha =aid praperty will be subject to the charpa of YES BANK
Limitad for balance autstanding emount of R, 1,01,85.938.31 |Rs. One Crare One Lakh Sixty Five
Thepaizand Mine Hundred Thirty Seven Only) as on 12-Jume-202%6 ard infarasl and costs therean,

Thi: Bartowar's atéanion i5 nvited 1o prosisions af sub-saclion (B of Secion 13 of the Act in nespect ol
i Bwaibanb, 10 cad e i Securdd asqets

DESCRIPTION OF IMMOVABLE PROPERTY
Deszcription of the mortgaged proparty
House Mo 22 Plot Mo 15 Meergan| Mohalla Chowk Pargana & Tehsd Sadar

Prayags. Boundaries: East- 6.00 & Wide Gali, West- G.T Road, Morlh- 25 FT
Wide Road, South- House of Late Subhash Sachdeva And Madhwsudan Agarwal

Dt 1 B=09-2026
Place: Allahabad

Mortgagor

Shussham

Gupla S
&rvmd Guota

YES BANK LMITED,
fiuthorized Oificer

[Rule - 8(1)] POSSESSION NOTICE

AdBaaz

=T HOFC Bank Ltd,, HOFC Bank House, Senapati Bapat Mary,
H FHDFC BANK)| | Lower Parel, Mumbai - 400 013 = Branch Office : HDFC
. Bank Ltd. (WBQ) (1=t Floor, 58, Sardar Patel Marg, Civil
Linas, Prayagraj {Allahabad) ULP, Pin-211003

DEMAND NOTICE
Anolicg is hererdy given that the folkesing bormawers have defaulled in he rapaymant of pincpal
and paymend of inferest af credil facililes obtained by them from the Bank and sad faciliies have
classified as Mon-parfarming assats by the Bank. The Notice wens msued to (hem under seclion
13(2) of ibe Sacurilisalion and Reconstraciion of Financal Assels and Enforcament of Sacurity
Interast Aol 2002 on ther (a5t know addrass howevar as such they ara hareby infonmad by way of
pubhc robos aboul the same a5 ke nobices hava relumed undedvarad) unciaimed.

We undarstand your world

Mame of Borrowers & Schedule of Immovable Property
Co-borrowers/ Mortgagor & Security

1. Ws Target With Alok (Borrower | Through Its | Fiat No. 1101 At 11th Floor, Ananda Paims,
Propriator Mr. Alok Singh Addrass Ar-Ground|Par Of Free Hold Site Moo 15ai2, Tharnhd
Floar B-101, Shyarm Pusp 21034, Clive Road, Uttar|Road  (nasipur  Bakhilvara), Pargana &
Pradesh. Indig, 211001 Tehell Sadar; Destrict- Prayagraj Maasuring
2. Mr. Alok Kumar Singh (Co-borrower &|Build UpArea 200,57 Sqm. And CarpelArea
Morigagor) 5/o Narendra Pratap Singh Address | 122,14 3qm., Super Built Up Area 2530 30 1
Al 406 Chautha Floor, Ananda Pabms, Civil Lines, |Le, 23504 Sqm. (Propemy Owned By Mr
Prayagraj, Utkar Pradesh, 21100 Alok Singh) Bounded Az Below: East: Open
3. Mrs, Anju Singh (Co-borrower) Clo Mr. Alok | Setback, West: Open Satback, Nerth : Open
Kumar Singh 406 Chautha Floor, Ananda Palms, | Space Theraalter Part of Flal Mo. 1003, 1004
Civil Linas, Pravagray, Ultar Pradesh, 211007 af 11th Fligor, South ; Dpen Satback

UMMEED HOUSING FINANCE PVT.LTD
Registered office at: Unit 2009-14,20th Floor, Magnum Global Park,

Golf Course Extension Road,Sec-58, Gurugram (Haryana)-122011)
CIN: U65922HR2016PTC057984.

SECOND SUBSEQUENT SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Loan Mo,/ Loan Product Date of Notice | Outstanding as per 1342) Rs. 1,09, 55, 206 00)-
06420528 _ H-Aug-2006 tRupees One Crore Ning Lakh Fifty-Six
Loan Against property | Date of NPA : 05082026 Thousand Twa Hundrad Six Only)

The. Steps are being iaken for substitutad service of 1he notice, The above barmowers, Co-
barrowers and for iheir guarenions {where aver applicabla) are advised fo make the payments of
autztanding within 60 days from the date of the pubfication of this nolice faiing which further steps
‘wil ba [akan as par the provisan of The Secunbsation and Reconstruchon of Financal Assals and
Enforcement of Security Intarest ot 2002, Tha barrowers altantion is nvted fo provisions of Sub-
sectiondB) of ihe Section 13 of the Act, In respeciof the svalable, lo redeem the secured aszats,

E-Auction for Second Subsequent Sale Notice for Sale of Inmovable Properties under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Act,2002underRule 8(6) readwith Rule 9(1) ofthe Security Interest(Enforcement) Rules, 2002.

Date: 18-00-2026, Place; Prayagraj, UP. For HOFC Bank Lid,, Authorlsed Officer

Notice is hereby given to the public in general and in particular to the borrower(s)/co-borrowers/
guarantor(s) that the below described immovable property mortgaged/charged to the secured
creditor, the physical possession of which has been taken on 06.07.2025 by the Authorised
Officer of M/s Ummeed Housing Finance Pvt. Limited (Secured Creditor). The secured/
mortgaged assets will be sold “as is where is”, “as is what is”, and “whatever there is” basis
through e-auction.

It is hereby informed to general public that we are going to conduct public e-auction through-
https://www.bankeauctions.com

Property Description: All that part and parcel of property having land measuring area 80 sq.
yds., i.e. 3 Marle, its 3/204 share of 10 Kanal 4 Marle, Kitte 3, Khewat No. 2322, situated at
Mauza Gohana, Kabir Basti under Line Nagar Palika, District Sonipat, Haryana. Bounded as:
East: House of Satbir; West: Gali; North: Plot of Sanjay; South: Plot of Satbir.

Date & Time of Auction Reserve Price
S. | Borrower/s & Guarantor/s Name & Last Date ?Esl%bmlsslon EI':\.AD of the
N. Address Oft roperty
Date & Time of the

Property Inspection Bid Increment

Auction Date: 09.10.2026
between 11:00 AM to
1:00 PM, with unlimited
extension of 5 minutes.

Reserve Price:
Rs. 15,84,000/-

1. | 1. Pawan Kumar S/o Kalu Ram

(Borrower), 2. Suman W/o Pawan
Kumar (Co-Borrower) Both above
residing at- Ahar 58, Ahar, Panipat,

Haryana — 132107.

Last Date of Submission of | Earnest Money

TATA CAPITAL HOUSING FINANCE LTD

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam

L

TATA oy, Lower Parel, Mumbai - 400 013, CIN No, UST150MH2008PLC 187552
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

4z par Appendix [V read with rule &{1) of the Security Interest Enforcemnent Rules, 2002)
Whareas, the undersignad being the Authorized Officer of the TATA Capital Housing
Finance Limited., under the Securtization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exarciza of powars confared undar
section 13(12) read with rufe 3 of the Secunty Interast(Enforcement) Rules, 2002, issued a
demand nofices as mentioned below calling upon the Borrowers to repay the amount
mentioned in (he natice within 60 days from the date of the said notica.

The bomower, having failed to repay the amount; nolice is hereby given to the borower, in
particular and the public. In general, that the undersigned has faken possession of the
property described herein below in-exsrciss of powers conferred on him under section
13(4 ) ofthe said Actread with rufe 8 ofthe said Rules.

The borrower, ;m particular, and the public n general, are hereby cautioned not to deal with
the proparty and any dealings with the propesty will be subject 1o the charge of the TETA
Capital Housing Finance Limited, for an amound referred 1o below along with mterest
thereon and penal interest, charges, coslz atc. from date mentioned balow.

Bid Documents, Declaration, General Terms and Conditions of online e-auction sale are
available at the website of the service provider, i.e. www.bankeauctions.com. The interested
bidders may also approach Support No. 7291981124, 25, 26 & contact Sh. Bhavik Pandya at
8866682937, Support Email ID: support@bankeauctions.com (Service Provider: C1 India
Private Limited) or auction@ummeedhfc.in. For any property-related query, bidders may
contact Ummeed Housing Finance Pvt. Ltd. at 18002026127. Intending bidders must deposit
the EMD amount via DD/Pay Order/NEFT/RTGS in favour of Ummeed Housing Finance Pvt.
Ltd., Alc No. 50200021387303, IFSC: HDFC0003906, on or before the date and time of EMD.

LAN No.: LXSON02925-260051246 | EMD with KYC: 07.10.2026 |  Deposit: T TN A ion B INJCC R NAIRCH DL Bl RO SeloN 1 ar AR,
Iann ﬁgreen}er&t Dgt1e€:s 31688‘1.2025 up to 5:00 P.M. (IST). Rs. 1,58,400/- inrespect o ime avalabis, o redeem ihe secued assets.
oan Amount: Rs. - - -

it Date of Inspection: Bid Increment: Loan Nama of Obligor(s)/ Amount as per Date of
Total Amount Dive: k- 25.38,015331- | 05.10.2026 between 11:00 |  Rs. 10,000 P Logal Hair (s)f Legal Demand Notice. | Possession
#is on J-Juk- urtherinteres AM to 1:00 PM (IST). and in such :
and Other Charges from 04-Jul-2026. multiples. MNo. Representafive(s)

TERMS AND CONDITIONS OF AUCTION TCHHFO34T00 | Mr. Mohd. Anis Sio Mr. Abdul A= on 07/07/2026, Rs.| 1509-26

0100105329 &
TCHIND34T00
0100106100

Rauf & Mrs. Kaisar Jahan Wio |40,52 763/ (Rupess Farly
Mr. Mohd. Anis LAsi as Mohd. [Lakh Fifty Two Thousand
Anees & Shama Wheat Sewani |Seven Hundred Sixty
Products through Proprietor | Three Qnty)

Date: 18.09.2026 Authorized Officer, Contact No. 18002026127

Place: Gurugram, Haryana Ummeed Housing Finance Pvt. Ltd

Description of Secured Assats/immovable Properties: ALL PIECE & PARCELS OF
Plot no 106 & 107 part, Khasra no- 701 to 716 & 731 t0 733 & 744 Min, admeasuring 775
Sq. FLoor 72026 Sg, Mirs, Silualed al Barora, Husain badi, ward Kanhaiva Madhavpur,
Tehsil & District -Lucknow with all common amenites menboned in Sake Deed, Boundaries:
East—Plotno 108, Wesi - Rest Part of Plot no 108 & 107, Morth - 20 FL wide Road South -
Plotno 114 & 113

Date: - 18105/ 2026
Placea: - Lucknow

Sdl- Authorized Officer,
Far Tata Capital Housing Finance Limited

Form No. INC-25A
Adverisement 1o be published in tha
newspapar far conversion of public
company into a private company
Before the Regicnal Divector, Ministry of
Corporate Affairs Northern Reglon 11
In the matter of the Companies Act,
2013, Section 14 (1) of Companies Acl,
2003 and Ruke 41 of the Companies
(Incorporation) Rules, 2014
AND
In the Matter of VDOIT
TECHNOLOGIES LIMITED having its

registered Office at 43, Belleza Emaar
Marbella, Sector-66, South City,

Gurgaon, Eurﬁgﬂa glarrana. India,

Ummeed Housing Finance Pvi. Lid

Registersd office al: Unil 2005-14 20h Floor, Magnum Global Park,
Golf Course Extension Road Sec-38, Guugram (Haryana)- 122011
CIM:LUE5922HRI0IEFTEOSTEE4.

i. Financial Express - English, Delhi Edition, ii. Jansatta — Hindi, Delhi
Edition, iii. Jaipur Mahanagr Times — Hindi, Alwar Edition, iv. Indian
Express — English, Jaipur Edition, v. Free Press Journal — English, Indore

{"Company”), having its registarad office at Plot No. B-2/6 & 2/7, UPSIDC Indusirial Area, | Edition, vi. Swadesh — Hindi, Saina Edition — —
Sandila Phase |V, Hardoi UP: 241204, have received requests along with the suppoerting 3, Particulars Original | Modified
documents through its Registrar and Share Transfer Agent, ie., BEETAL Financial & L ; Details | Details
Computer Services Private Limited ("RTA")} for transfer of Equity Shares of the Company, | 10. |Last date for receipt of expression of interast_ |17-09-2026|27-09-2026

resolution applicants

Date of issue of provisional list of prospective

19-09-2026 29-09-2026

| [12. TLast date for submission of abjections to
provisional list

21-09-2026|01-10-2026

Any person(s) who has any objection{s)iclaim{s) in respect to the abovementioned transfer in
favour of the proposed fransferee, should lodge such objectionis)/claimis) within 30 days of
thie publication of this notice with the Company at F-32/3, Ground Floor, Okhla Industrial Area,

SEBIHO/MIRSDIPoD/PICIR/2025/97 dated July 02, 2025 and SEBI circular No, HO/38/ ||13. |Date of issue of final list of prospective 22-09-202602-10-2026
13/11{2)2026-MIRSD-POD/I3T50/2026 dated January 30, 2026, It Is proposed to effect ||___|résolution applicants |
the transfer of Equity Shares as per the details mentioned herein balow: 14. |Date of issue of information memarandum, | 23-09-2026) 03-10-2026
r T r ; : . . evaluation matrix and request for resolution
ar. Tralns eror| [ransiarar No. O ahare | Distinctive Number | Proposed | |ptans to prospective resolution applicants _
No.iFalio No. |Name shares EEF“:CE‘E TFEF?:EEE | [15. |Cast date for submission of resolution plans | 03-10-2026113-10-2026
_ e Ehaad = &0/-
1. [17257 |Hemanl Jain | 100 | 20813 | 2080571-2080670 | Apurv Manoj Kumar Anand
2 [17256 Dilip Jain 100 20812 2080471-2080570 | Luneya Resolution Professional in the malter of
N T e e SR o TP e | GIGA PIPE S3YSTEMS INDIA PRIVATE LIMITED
3 |17258 | Pushpa 100 | 20814 | 2080671-2080770 | IP Registration No: -1BBUIPA-001/IP-PO00S4/2017-18/10180
4 |17261 | Shanti Luniya | 100 | 20817 | 2080971-2081070 Registered address; 2, Community Centre, 3rd Floor,
5 |17262 C.P Luniya 100 208418 B1071-2081170 Dale; 18/09/2026 (Mear PYR/McDonald), Maraina, New Delhi-110028
e T S T e - | Place: New Delhi E-mail id: gigacirp2025@gmail com
6 |758 Jinendra Luniya| 100 | 3348 | 333871.333070 S T !
7 17259 | Kalpesh Luniya [100 | 20815 |.2080771-2080670 |
| = Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline
8 1.32_5-'5 Manju Luniya 104 'EI}EJ.E' 2':'%1]_5?1_ .E.I:l.'.ﬂ _ﬂl_Eif'-El_ Housing Finance Ltdfc)] (IIFL-HFSI;_) under the Securitisation and Reconstruction of Fina(ncial Asgets and Enforcement of
q 17263 Dharmendra 100 20819 2081171-2081270 Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security
Luniva Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer of the company to the
0y lBorrower/Cﬂ-E]ortr?r\:vers gwention%d#ere;inkbelow to repay thef?rr]nount, ngtticg is hgge(tj)yhgivgn Loe }he borrower and fthe pub-
3 : 1. ic in general that the undersigned has taken possession of the property described herein below in exercise of powers
1 U .Tf_g_ e LE L_”'ﬂ’a_ — I 1-|;I.ﬂ _3 _34_? -_3_3;5 { E’ 24 m!:l__ =t confe?red on him under Sectign 13(4) of the said Rules. The borrower inyparticular and the public in general are hereby
11 17264 Madhu Luniya 100 20820 2081 271-2081370 cautioned not to deal with the property and any dealings with the property will be subject to the charge of IIFL HFL for
an amount as mentioned herein under with interest thereon."The borrower's attention is invited to provisions of sub-sec-

tion (8) of section 13 of the Act, If the borrower clears the dues of the "lIFL HFL" together with all costs, charges and
expenses incurred, at any time before the date fixed for sale or transfer, the secured assets shall not be sold or trans-
ferred by "lIFL HFL" and no further step shall be taken by "lIFL HFL" for transfer or sale of the secured assets.

Name of the Borrower Description of the Secured Asset (Immovable Total Outstanding Date of Date of

...... APPLICANT

MNotice is hereby given fo the general
public that the company intending fa
make an application to the Ceniral
Govermnment under section 14 of the
Companies Act, 2013 read with
aloresaid rules and iz desirous of
converting inte & private limited
company in terms of tha spacial
resolution passed at the Extra
Ordimary General Meeting held on
1ath Sepiember, 2026 o enable the
company o ghve effect for such
COMVersion

Any person whose inferest s likely {o
be affected by the proposed
change/status of the company may
deliver or cause 10 be delivered o
gend by regislerad post of his
ohjections supported by an affidavit
statimg the nature of hie Interast and
E]rmde of opposition o the Ragional

irector, MNorthern Region I,
Corporale Bhawan, Plol No.4-B,
Sector 27-B, Chandigarh, PIN-
160019, within fourtean days from the
date of publication of this nofics with &
copy 1o the applicant company at its
registerad office at 43, Belleza Emaar
Marbella, -Sector- 68,, South City,
Gurgaon, Gurgaon, Harvana, India,
122018.-

For and on behalf of the Applicant
For Vdolt Tachnologies Limited
Marinder Kumar Kamra
Mana Irr;'gu Dlrezcgaar
IN-0F10 1

ADDRESS:

Complete Addrass of Registered Office:
43, Belleza Emaar Marbella, Sector-66.,
South City, Gurgaon, Gurgaon,

Haryana, India, 122018-6.5

APPENDIX IV [See rule B(1)] POSSESSION NOTICE

Whereas. The undersigned baing the authorized officer of the UMMEED HOUSING RNANCE PVT. LTD
unier the “Secusitization and Recorstruction of Financinl As5eks and Enlancement of Securily inferest
fhct, 200254 of 2002 and in sxercise of powers conferred under section 13]13) read with Jrule 3] of
the secunty inferest [Enforcemaent) Rules. 2002, isstied domand notices to the Borrower /s a5 details
heredn under, cafting upon the respectve Bomowers o repay the amount mentloned In the notice with
all costs  charges and expenses &l actual date of payment within 60 days from the date of the receipt
of the sadd notece, The sald Bamower) Co-boamewery Guaranion Martgagar kaving failed 1o repay the
amount, notice is hareby givan to the bonmoaes/ Co-borowar/ Guarantor/ Mortgagor and the public in
general thal the andersipned has taken Physical possession of the prapery deseribed benein below in
exercisa the powers conferrad on him under sulb-sactsan (1) of saction 13 of the sald act read with rule
B oal the secundy ntenest Enfarcement ules, 2002 on this date,

The Bosrower, Co-harmrowes, Guarastor/Morlgagar in particular and the public In ganeral is hereby
cautioned not to deal with the property and dealings with the proparty wi¥l be subject to the charge of
the UMMEED HOUSING FINACE PYTLTD. For the amount specified thersin with further intenest, cosis
and charges from raspective dates thereon untid full payment

Thee Barnowes' s atbention i irited 19 provisson of sub section (8) of Section 13 of the Act, in mspect of
time availabba, to redesm the secured assats.

Ditails of the Borowers, Co-bomrowars and Guarantors, Securities, Qutstanding Dues, Domand Notice
sant under Saction 130 and Amount claimed thene under and Date of Passession is gven as undar

Hame amd Address of the Bormewes, Demand
Co-Barrower Guarantar Loan Detadls of the Secured Assel | Notiee | Amount Due i Bs.
Aecount Ka. and Loas Amounl Date

1. BEENA W0 DENDAYAL ALL THAT PART AND PARCEL OF 12-May- (R5.259.113/7-&

(BORROWER) PROFERTY MEASLIRING 65,132 MWes |R5132,283,-
2. DENDAYAL 50 GANESHI LAL SOUYDS. AFPROK SITLATED AT- TOTAL ARGREGATE
(CO-BORROWER) LINDER 1AL DOR& QLD ABAD] OF ARIDUINT OF
WILLAGE RaWis TEHSIL & DHSTRICT
B0TH ABDVE RESIEMNG AT-
CHARKHI DADRI HARYANA. VIDE
VILLAGE -AAVA[183) NEAR SALE DEED N0.5557 DATED
TEMPLE BO CHARKH DADRI, prAm
0908 /2018 BOUNDED AS 16th THOLUSAND THREE
DIST-BHIWANI -127310 ~ |EAST HOUSE OF MANENDER SER. | LUNDRED MINETY
3, PARVESH SINGH 530 JAL SINGH  poreT  HOUSE OF SAMER 226 SO OMLYIAS ON
(GUARANTOR) MORTH: HOUSE OF RAJERAM 12-MAY-2025 =
RESIDING AT- BROLI {4 SOUTH: HOUSE OF RAMFAL FURTHER INTEREST
MAHENDRAGARH HARYAMA- 123024 AND OTHER CHARGEY

LAN NO, LAMNGO3E22-230030265
B LYBWNO4 623-24003 1893
LOAN AGREEMENT DWTE: 14-NOV-22
& 27-DEC-23
LOAN AMCUNT, RE.300,000, -
¢ k5125000

FROM 13-MAY-2025

Place: Gurugram, Haryana

Ummeed Hnmin“;lr‘mm:n Pyt uu!

Date: 18,09.2028 Contact on Toll free No.1800-2026-127

Phase-ll, New Delhi-110020 or by email at secretarial@shrigangindustries.com or its RTA at (s) / Co-Borrower(s) Property) Dues (Rs.) De:';a" Z‘;?s:'
3rd Floor, 99 Madangir, Behind Local Shopping Complex, Near Dada Hardsukhdas Mandir, Mr. Harmandeep Singh All that piece and parcel of Property out ofkhewat o y4neaq  Notice T“E BIEGEST cnplTnl
New Delni- 110062 or by email al beetalrta@gmall.com, Mr. Jaswant Singh E°-351’31T5Ekfl‘atj’”.‘ ”°-;§5S”U:t?‘sl‘(” V”'apgef“gi (Rupees Four Lakh
|f no objection/claim is received by the Company or its RTA within the stipulated period, the Mrs. Parmijit Kaur ~ *aPur@. Tehsil Jaito, Distt. Faridkol, Punjab, gory thoisang 50 0e 45 0. n"E cn" P“SSESS
i 1 i 151203. Area Admeasuring (In Sq. ft.): Property .
Company shall proceed to effect the transfer of shares in the name of the proposed transferee. (Prospect No. Type: Land Area, Built Up Area, Carpet Area Five Hundred and 2024 2026 K“ 0WIEBEE
For Shri Gang Industries and Allied Produets Limited IL10305159)  pyorerty Area: 5445.00, 855.00, 780,00 Ninety Nine Only)

Sdi-
Kanishka Jain
Company Secretary

For, further details please contact to Authorised Officer at Branch Office: SCO 21, 5th Floor, Ludhiana Ferozgandhi
Market, Ludhiana, Punjab-141001 or Corporate Office: IIFL Tower, Plot No.98, Udyog Vihar, Ph-IV Gurgaon, Haryana.

Place:Punjab, Date: 18-09-2026 Sd/- Authorised Officer, For IIFL Home Finance Ltd.

epaper.financialexpress-.ann‘. &

¢ FINANCIAL EXPRESS

[ LR

Date: 17.09.2026
Place: Delhi

New Delhi
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¥ toreT 3 TR U T usfega watera §
3T qch ShUl chl 3Hhl Tch Mﬁl h | S el T
& WRIYE ot T § 14 (Siee) femi & oftew
370 f ot vrgfer wver 1Tuf o RO B SeerE
A U Uk IO U T wafeda 7o smufe
arfta FreTen, SOt &, o e Ao
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ey e, Wehai snfmerer, 8 faeefi-110003
F STHT SR T ST AT AT USiehd STk & O

W A SMETAH-26
[t (fme) fm, 2014 % frEw 30 &
IR 7]

&t frdoen (%7 waR) I8 &m, e
I, &iie amet % WA, T Tee &
feoeht o wwar
ot arfufraw, 2013 @ AW 13 @ SU-amw
(4) 3wt (P fram, 2014 % few z0
% 3u-fram (5) & @ [a] * AW §
el

Yot ifetiies yrede fafee & ama #, o
TSitga FEte g | 1213, 124 A, 24,
THRE e %, wie | 22, HEev-13s,
T¥-201305 WA HF feord &
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TAERT ST S S gfaa fwn s € fF gfe |
1213, 12 #fa, 2fer-4, wHRS fosma A,
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e S, TR, TARTEE, T TI-211003 LT
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1 1 et S % T gHER, 19 3R 2026 FH
TG STETERe s § o fadw geaa &
FTAR A F AHREH A THRACE % aRed
w1 gfe % fon weE afafem, 2013 F AR 13 F
T I B
FOl % Tofigpa rTer % 39 gEaad ke | 3
el =afs @1 feq wonfoa ran @, 9 ol smafa
Z3H-21 WA (www.mea.gov.in) W fraveE
TorpTo HiH SR TRGA Y TG © A IHF A
feu MU OShigpd e H SaeE HUAl H IHE TH
o % WA T Y F GHRHA F R A e
feAi(14 f&A) % ofiaw e fea it wpfa qen safa )
FRUT HT IeoE FA gC UF YO TF FW Tl
st smafa enfr frewre, s a1 w5
3% W -2 o, 2 1 e, o, e stwie e,
wroftst s, T faeeli-110003 F 51 Y A1 S
A A TSR STE W K
e = 1213, 127 WA, TfaR-4, TERE faer|

T A, -26
[ ot (Frmm) frem, 2014 & Fram 30 &
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&g TR / gt Frevres,
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i &RT 13 (4) AT St (Frms) e,
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e
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T 3R F Wier g fafies
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& A §

g

TAGNT ATH el skt Gfe feran ren & fo
et T " | g T o Suek Usfrega
T ohl UREfed o oh foTT Ut shl Tard
oA % ferg 01 e, 2026 Y 3160 GEAT T
ST STETETOT STTHaT & Ui fearsre v
& TR R o BRI SH ATt THIRTY™ &
e st ufte = for oot siferfrem, 2013
HT EWT 13 (4) o A A Hu-t &eT
TrE9TeR ol TEATANA PIThE oh SeRTd chg HTRT
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R ok ST RTAToT o §H TRATTaa Uiaes
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¥ et SHS S fou T s wratera
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S T ferder afwafaEt & wfagfaesor SfR gt qon gfiafa few wada (T
sifufm, 2002 (2002 w1 fufEm W 54) % sidia gfEA S siE dfea, sics
YA e, TS e, THel-5, S A, We =, TS, giawn f7 122001
< wifrpd ST & w9 H qen fasfa feq v fremaret, 2002 % o 3 % @A
afed AR 13 (12) % fad ySw Akl 1 T HA gU STHETERt 4 /i gEh
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o T T FOTIRET SR S AT <RI TARERT Gfed R S @ 9 e affa g
T I T Y R IH WU H RAT e BT 9w % 10,09,511.29 (A @
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STaf, JrelEwmeny 9e offth HeRTS:, & offerdd AR &, S fob wfengfira<or aiR gafmior faxfr snfReat qem ufenyfey faa aifdrfam, 2002
@ 3fcfa HRIRG &, Jom U fod (ah=) Frem, 2002 & 179 8 & Arer ufdd &RT 13 & SU—4IRT (12) & Sfcfd et wfdl &1 RT
fes @1 i @1 fafdr 4 60 fa & ek & & fory wet 77 o | 97 Tfew doligd Q1. ST e WIS Uk gIRT 47oT 7347 of |

SURET gRT IR FHM # fave e W, seewen 1 frfafad # aftfa dufml o1 wiefis wer, Saa s @1 axt 134) &
TEd I TS e BT YA Rl g 2 Sad (a9 & 71 8 & et ufed, il SfeafRad fftri w o form 2

YRG! fIP wU | 3R AT ST B UG §RT Aara-l <1 Sl 2 o a8 WUy & |1 d1g oF—ad 9 &R, iR JuRr & daer #§
T BTE A -3 SuGad I & Y I 3ih HERTS, AT & YR F A BN | SURGAl BT €A I @Y Rt 13 B
SY—HRT 8 & UIEET! Y IR e faar smar 2, et griza sRGufrt 1 g ura (RSm) a7 o fae Suas @

BT Sea @ 2 |
AT @ fafdr 27 ly

uET / SURGAie 3R wufr &1 faaver
TRex(3) & A™ ¢d gar

Beat @Y fafdr
2T BeRY [/ wiferd &1 A 5f) 31 Riw 23.06.2026 . 9,29,762.50

" sh s Rig g s ok Riz  |sifedf @1 faor g@ wWiH, §F $TH 3R B Ret

AT TESHRI, ¢ SR, BTORY,|FewRY BT SUIoSe 16.09.2026 gggq“j{ Sﬁmam—d o
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siqw, EeiE SR e Her % Rerw, sl Gt # Sl B TR A
91,58 T HIeR) & J) vl &1 gfdaeae #ifar | SRR
g wiaef = <o) Rig & AT 866 ¥ ¥ 3R 23.06.2026 TRIG 3 oI
AP AT 39 HR & [ — @ie TR 96; T 2 Ul @) ) |
TR — wie Jav 95 (ATT); TR — gy A R
ST, 3T — 18 WT ST FSH o /T
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%_ ﬁ)ﬂﬂﬂﬂﬂ’ﬂﬂﬂw TS| Y. 282001 & T R T 4 AT FHT BT
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U TS S, Al A g ok 7w A <9 o 3 @ ke £
g, PHERE, AR S7. 282001 D AN 39 THR & IE THE B S,
3. #lY X &< X19d Y= XA RO gRa: v, gL R @ S
() TTR: 30 I AT HSP; SFRAVT: HHT Y ST |

AT HBTH R § 95, 20 Tel IS,
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EOIR B: |l AN T

Y Farit == e,

QT H Srgde B & WA
SH R &

30.06.2026 TRIG H TAT

AT 2 Ui @ R Y

T @ iR 3T

e /T

e 110094 HURT — 2: YFRATE IS W Ry T HERE,
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‘z'mﬁa}ﬂwﬂaw W AR 17,/1 B B BRI R a7 Rewreh

gt e Dol gfdaeaet AFTST (dur) | g9@T &b
Wmugzszooi Aree 15040311‘#12;;1@?&33@31%% 1 M
g < rad, S FAR 5N o HAR B
i RN e e ot A
. - ure | 30 & AP, : wifers @ HOf;
;:I—,ngp; 282001 TR 30 I AN TSP; AT TR Y FURT |
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WVWhiilst care is taken prior to acceptance of advertising
copy, it is Nnot possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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S @t foier Rt & ofafoeer ofR gafEior qen feafa feq gerA (feedrn) sifufem, 2002 (2002 @
ffem o, 54) T 3idia e S i Rearaael wmET (08852) (U WS WR, wiie . 18, HeRex-4 S,
MR, IW ISW) o WEpa Mfwrt & 9 § qun gfayfa fed yacd= frmared, 2002 % fm 3 % @y ufsa
T ERT 13 (12) & fad Ged WRBA H1 JAN HA Y STEETAER 4 AT G &A1603.06.2026 HT TR
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SRR 39 TRT 1 A9 T H fawet 2, 37d: TAGERT T SiHar 3iR faie &9 | Hmurarent o6l gfad R S
T I 3T feieR 15.09.2026 1 TETEEERT 3 3 fomart & faw s & Wy ufea 3w sifufem ot ar 13 (4)
% qed YT Wbl 1 TART d g¢ A afvfa Haf =1 Aiehfaen/difces heam of foram &1

e 9 | HOERERT IR W ST 1 TAGERT Jfad R S € @ 9 i aftfa Hufh w1 e T % iR 5%
Hufe =1 Rl RE T TH 31.05.2026 TH & 13,95,860.10/— hi YT 3N IW W 3T = & ferw g
Jor offw e & =t W awiw Em
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% Y o Ui MRE h ol ©

MarRiE wufw 98 Wout s SR e S faer | ss, ew faom, Aget-01, WU TREIW, WA WU,
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e 7 R & ger faem qeR se, ufym: faem WeR s4, 3w faem W 122, SfEon wew
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IR I7. e — 251315 & 31fed Afber 2 ok fxia ol & wfngfra<oer ok gefator
qem afofa fod wads (fgdi) omfdfm, 2002 RIS S 54 99 2002) & ofda dem wferfar f&a
(ract) fm, 2002 & 19 3 @ WrT Ufdd ORT 13(12) F TEA Few WAl BT WANT HRd gY faAid
29-06—2026 ®I Udh HAFT Aifed SR fhar, Rad 1 SuReal 1) Fa% fid Aled Mwger s 7eg U
Rz ga— RS IS I 6§ IR S 9 dedd SHs R ETERTR g 251315
1b) 4t 7fx Ul Rig, g3 A oo RiF w0 IH-IEAGAT TRe—FRIS, TEdId—oIws fofa—
TR YUY, 251315 1.c) o reTa Rz, g7 o ool iz (He—anadr) ya— I— SrEvear, URe
IR TRIAT S1qE. TEe MHS fAa—JordRaiR gl 251315 2. TR 2.a) 37 oia R O3
it waw Ris 9a—um™ dad Ui WRMAYR T8 SEe el JarhTR g 251315 B fais
31—05—2026 O AN AIfcw ¥ Ifoaifaa AR 2. 11,04247.00. A T4 3 TP (P RS A AR
TR a1 | Aol iR 96 U9 + A TG 3y Yowh) S AIed al Wi & I | 60 &A1 & Ao
I & foIg wer T o
SURGAT §RT IR G 7 el 81 W, TEaRT SURSAT 3R M Sa1 & g fFar S & &
USRI 1 I AT BT &RT 13(4) F T8 Fad ARKAT BT FINT HI §Y, S 4 & = 8
@ Wl ufed, Al 1541 Rider a¥ 2026 @1 W aftia |WuRy @1 wer o form B
QYRG! ARy ®Y F 3R H T AR ©Y | YAEdRT A1 B Sl @ b duly @& e o8
AT T AR AR GURT & Hae H fHy g B o o3 ) gieee @ oifw e, WRig e,
AT IR A€ GOl & 99, dRIOR qoaheT R g Rae—251315 &1 % 11,04,247.90 /— 1 <Ry
T S W AT U 3 JIIRT T AR T |
SYRSAT BT €T JRAFTT BT GIRT 13 BT IU—RT (8) S WA BT MR MhfNa B SIam 8, S e
R BT geM $ oy SURGAl B IuSeT T $ He 7 F |
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K TAT/heR T A wwie % @t a4 Tt o faeror wead i fafr qen yeR fafr qemr W= A e /e
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